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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL AT

(s WESTERN ZONE BENCH, PUNE
ADV. KAILAS
MAHADEV
4 PARDESHI
lCHAKAI-!. TAL.KHED,

% DIST.PUNE.
\ MAI-SA
& REG

Original Application No. 129/2024WZ

Earlier Original Application No. 46/2024

Through Director Mr. Ajay James «o.ee Applicant

V/S

State of Maharashtra & 7 Others ..... Respondents

Reply affidavit filed by respondent No. 5 (Chakan

Municipal Council Chakan) for itself and as

nominated representative of respondent No. 4

(District Magistrate and Collector Pune)

I, Ankush Sahebrao Jadhav, CEO of Chakan Municipal Council, having address

at: Chakan Municipal Council, Taluka - Khed, District - Pune, authorized

representative on behalf of respondent No. 5 and 4, do hereby solemnly affirm

and state on oath as under;

1. 1say and submit that the District Magistrate & Collector Pune (Respondent

No. 4) vide letter dated 17/02/2025 has authorised Chakan Municipal

Council (Respondent No. 5) to represent respondent. It is filed at

1
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Annexure-A annexed herewith. Respondent No. 4 is only a
the present application proceedings as stated in the order dated
passed by this Hon’ble Tribunal. It is filed at Annexure-B annexed
herewith. Therefore, I am filing the reply affidavit as an authorised
representative of respondent No. 5 and in view of the directions received
from the respondent No. 4 (District Magistrate and Collector Pune) to

represent it as mentioned above.

. I say and submit, at the outset, admittedly being a local authority, the
present respondent has duties and responsibilities for solid waste
management. It is further submitted that though the respondent is taking all
possible efforts in complying with solid waste management rules, there are
some constraints due to non-availability of separate land for solid waste

management as mentioned hereunder.

. 1 say and submit that respondent No. 5 i.e., Chakan Municipal Council was

formed by the Government vide final proclamation dated 06/04/2015.

. 1 say and submit that in the limits of present respondent, the population is
around 105359. The location of Chakan town is in the peripheral area of

Pune city and it is developing rapidly.
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infrastructure. It got technical sanction for Rs. 2,26,23,773/— (Rs. Two
Crore Twenty-Six Lakh Twenty-Three Thousand Seven Hundred Seventy-
Three Only). I have filed Recapitulation — CMC with technical sanction
dated 31/08/2018. It bears the signature and seal of Chief Engineer (Pune
Region) Maha. Jeevan Pradikaran. It is filed at Annexure-C annexed

herewith.

6. 1 say and submit that on a daily basis about 25 M. tonnes of garbage
(including 15 M. tonnes of wet garbage approximately) is generated in
Chakan. Presently, some wet waste is being treated at Gat No. 496 by way
of pit composting. Further, the wet garbage generated in Bazaar Samiti is
treated by way of vermicomposting. The remaining wet garbage is treated
by spraying culture and composting at land bearing Gat No. 357 at Village

Kharabwadi.

7. 1 say and submit that the present respondent had appointed an agency
namely M/s Adarsh Services for door-to-door collection of segregated,
solid waste from 2018-2020. The Work Order dated 28/08/2018 bearing

outward No. ChaNP/Kavi-6/3896/1/2018 for Rs. 2,94,50,000/- (Rs. Two



8. The present respondent gave another work order dated 28/12/2020 to Nitin

D. Kadam Hospitality LLP for collection of solid waste, transportation and
other ancillary work as detailed therein for the period of 3 years with a
provision of extension of term by year for Rs. 4,31,91,471/- (Rs. Four Crore
Thirty-One Lakh Ninety-One Thousand Four Hundred and Seventy-One

Only). The Work Order dated 28/12/2020 is filed at Annexure-E annexed

herewith.

. The abovesaid Work Order dated 28/12/2020 filed at Annexure-E has been
extended by three work orders dated 08/12/2022, 19/12/2023 and
03/01/2025. The extension Work Orders dated 08/12/2022, 19/12/2023
and 03/01/2025 are filed at Annexure-F, Annexure-G and Annexure-H,

respectively, annexed herewith.

10. For collection of solid waste, the respondent uses 23 garbage tippers, four

tractor trolleys and 117 workers have been deployed for the same. In
addition, the present respondent has formed an organisation of waste
pickers, and they have been allotted identity cards. The waste pickers
participate in solid waste management.
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a non-governmental organisation ‘The Centre for Applied Research and

People’s Engagement’ for creation of awareness among citizens about
segregation of weight, dry and hazardous waste. The awareness has been
created among residents even by the street plays by the above said NGO.
The photographs depicting few street plays are filed herewith at

Annexure-I.

12.1 further say and submit that as a preventive measure, the present
respondent has made efforts to create awareness among waste generators
and citizens not to litter in public places. The photographs are filed

herewith at Annexure-J.

13.1 further say that the present respondent has taken steps to set up material
recovery facilities. Material recovery facility is developed by the present
respondent at Ekata Nagar, wherein all debris is collected at site. Thereafter,
the material is sorted by its different types e.g. bricks, stones, mild steel,
crushed sand, wood etc. The machinery for sorting is deployed by the

respondent to increase the efficiency and to reduce man hours.
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deposition centres for domestic hazardous waste. The respon@ :
available a separate red storage bin for domestic hazardous was
each garbage tipper to collect hazardous waste from residential area. The
photographs are filed herewith at Annexure-K. Further, a separate facility
is made available to handle domestic hazardous waste near material

recovery facility at Ekta Nagar.

15.1 further say that the respondent regularly gives direction to the street
sweepers are not to burn tree leaves. The tree leaves are collected in the wet

waste, which is further sent to the composting facility to make compost.

16.1 further say that all collected wet waste is sent to the composting facility
at Ekata Nagar and at Gat No. 357 of village Kharabwadi. The Gat No. 357
of village Kharabwadi is a private land which is used for the windrow
composting. Hence, only bioculture powder is sprayed on wet waste to

decompose it.

17.1 further state that Chakan Municipal Council does not own land for solid
waste management. However, since beginning Chakan Municipal Council
has been making efforts to obtain the suitable vacant land for solid waste

management.



A\ 52

KHED, | o i
HTRA [ i}

.3714;4': " / 18.Accordingly, a proposal dated 19/11/2015 was made

Qo

. AN A"&‘;:" ey
Magistrate and Collector Pune to allot land of 20 H out of IMMU

No. 244 admeasuring area 55 H 44 R situate at Mouje Rase, Taluka Khed,
to Chakan Municipal Council for solid waste management. The copy of
proposal dated 19/11/2015 is annexed hereto at Annexure-L.

However, the locals/villagers and the Gram Panchayat objected to
the said proposal and thus, till date, there is no space/land made available

for solid waste management.

19.Therefore, Chakan Municipal Council resubmitted the said proposal by
letter dated 17/05/2024 bearing No. CHNP/KAVI-06/395/2024. The copy
of proposal dated 17/05/2024 is annexed hereto at Annexure-M.

[ say that similarly Chakan Municipal Council submitted a proposal
dated 19/11/2015 bearing outward No. 30/10/2015 for allotment of a land
bearing Gat No. 458, situate at Mouje Mahalunge (Ingale), Taluka Khed, to
respondent No. 4 for solid waste management. However, again, the
locals/villagers and the Gram Panchayat objected to the said proposal.
Therefore, the said land could not be allotted. The copy of proposal dated

19/11/2015 is annexed hereto at Annexure-L.

20.1 state that the Gram Panchayat Rase, Taluka- Khed, District - Pune vide
letter dated 22/04/2016 and 29/06/2022 opposed to provide the said site to

7
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letters dated 22/04/2016 and 29/06/2022 sent by Gram Pancm@g‘w )
annexed at Annexure-N and O respectively. Moreover, there was no land
available near the city for solid waste management. Therefore, Chakan
Municipal Council by letter dated 09/01/2025 bearing No. CHNP/KAVI-
06/2897/2025 requested the Chief Executive Officer of Zilha Parishad to
allot suitable land at the earliest by giving direction to Gramp Panchayat

Rase for solid waste management. The copy of proposal dated 09/01/2025

is annexed hereto at Annexure-P.

21.1 further state that by letter dated 19/01/2024 bearing outward No.

3894/2024, Chakan Municipal Council approached the Forest Department
to allot land bearing Gat No. 242, situate at Mouje Medankarwadi for solid
waste management. The said proposal was rejected by the Forest
Department. The copy of proposal dated 19/01/2024 is annexed hereto at
Annexure-Q. Further, Chakan Municipal Council submitted the aforesaid
proposal dated 08/02/2024 bearing No. CHNP/KAVI/NR/07/4198/2024
for obtaining land belonging to forest department. The copy of proposal

dated 08/02/2024 is annexed hereto at Annexure-R.

22.In an online meeting of Pune District level Committee held on 16/03/2023

via Google Meet, approval was given to allot 5 H land out of totally
8
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Taluka Khed, to Chakan Municipal Council for solid waste mah}ﬁ@g@ﬁ b
Accordingly, the respondent No. 4 vide letter dated 21/01/2025
bearing outward No. PSN/KVI/KARYA-6/69/2025 directed the Pune
District level Committee to remain present on 28/01/2025 for site selection
in accordance with Urban Solid Waste Management Act, 2000 and Rules
2016. The copy of letter dated 21/01/2025 is annexed hereto at Annexure-
S.
As per the direction of Collector/District Magistrate, following
members of District level Committee have inspected the abovesaid site:
a) Divisional Officer / Sub-Divisional Officer, MPCB
b) Divisional Forest Officer, Forest Department
c¢) Director, State Archaeological Department Pune
d) Assistant Director, Urban Planning Pune
e) District Senior Geologist, Ground Water Survey and Development
Equipments.
[ say that the inspection reports of the abovementioned representatives are

awaited. After allotment of above said land, the respondent No. 5 shall

perform solid waste management in more scientific manner.

23.In view of the aforementioned facts and circumstances, I state that at

present, the solid waste is not burnt by respondent No. 5. For keeping the

9
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waste, the land bearing Gat No. 357 of Village Kharabwad ﬁq.ged'w ithout™
\\'?~,‘ P -i
proper segregation. The waste is neither processed nor managed-dr dri h

there are incidents of fire and burning of garbage. Despite the above, in
such events of fire, the respondent No. 5 has sent fire extinguishers to the

spot immediately.

24 Further, out of 10 M. tonnes of dry waste generated daily, 2 M. tonnes dry
waste is processed at the material recovery facility on land bearing Gat
No. 496 wherein, items such as iron, glass, paper, etc are separated and
sold to individuals in the city. The photographs are filed herewith at
Annexure-T. The remaining waste such as plastic is sent to a contractor,
Social Lab Environmental Solutions Pvt. Ltd. for further processing. It is
being done as per the order dated 08/06/2022 bearing outward No.
CHNP/KAVI-06/705/2022 issued by Chakan Municipal Council. The copy

of order dated 08/06/2022 is annexed hereto at Annexure-U.

25.1 further say that most of the garbage generated withing the local limits of
Chakan Municipal Council is from Kharabwadi, Biradwadi, Nanekarwadi
and other neighbouring villages.

26.1 say that despite facing the aforementioned obstacles, mainly paucity of
land, respondent No. 5 was/is doing everything possible within its power to
manage the solid waste generated on a daily basis.

10



infrastructure but not responsible for non-availability of land required for

the solid waste management and its burning of garbage due to fire. The
respondent No. 4 has facilitated identification and allocation of suitable
land for setting up of solid waste processing and disposal facilities.
However, due to resistance from the local villagers of Mouje Rase, Mouje
Mhalunge (Ingale), the solid waste management project could not be set up.

In view of the above facts and circumstances, it is kindly prayed that
the appropriate authorities may be directed to expedite the allocation of

separate land for solid waste management project of respondent No. 5.
The contents of the above affidavit are true and correct to the best of my
knowledge and belief. Hence this affidavit.

Pune

Date: 15/04/2025 (Ankush Sahebrao Jadhav)

Authorized representative

&.‘J\n of

(Adv. Abhijit M. Hartalkar) Respondents No. 4 & 5

HAILAS MAHADEV PARDESHI
NOTARY GCVT. OF INDIA
CHAKAN, TAL.LKHED, DIST.PUNE

RECG.NO. 37144

NOTED AND REGISTERED
SERIALNUMBER..9)).| 2228
Date....S. 04 /). 2RSS
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL AT

WESTERN ZONE BENCH, PUNE

Original Application No. 129/2024WZ
Earlier Original Application No. 46/2024

Chakan Logistics Park Pvt. Ltd

Through Director Mr. Ajay James ...4, Applicant

VIS

State of Maharashtra & 7 Others ..... Respondents

List of documents filed by the respondent No. 5

(Chakan Municipal Council Chakan) for itself and

as nominated representative of respondent No. 4

(District Magistrate and Collector Pune)

Sr. Documents Date Remarks
No.
Avnex s
Letter by Office of Collector to Chakan | 17/02/2025 | Photocopy
A | Nagar Parishad authorising to represent
in the present case
Order passed by Hon’ble NGT West | 10/02/2025 Printout
?) Zone
Recapitulation — CMC with technical 31/08/2018 | Photocopy
: |

sanction

|
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Work Order bearing outward No.| 28/08/2018 | Photocopy
D ChaNP/Kavi-6/3896/1/2018
E Work Order to Nitin D. Kadam| 28/12/2020 Photocopy
Hospitality LLP
Extension Work Order to Nitin D.| 08/12/2022 | Photocopy
F Kadam Hospitality LLP
Extension Work Order to Nitin D.| 19/12/2023 | Photocopy
C’\ Kadam Hospitality LLP
Extension Work Order to Nitin D.| 03/01/2025 | Photocopy
H Kadam Hospitality LLP
=1 Photographs depicting few street plays 2021 Photographs
—J~ | Photographs of awareness programs 2021 Photographs
” Photographs of separate red storage bin 2021 Photographs
for domestic hazardous waste
1 Chakan Municipal Council’s proposal 19/11/2015 Photocopy
Chakan Municipal Council’s proposal | 17/05/2024 | Photocopy
M | by letter bearing No. CHNP/KAVI-
06/395/2024
N Letter by Gram Panchayat Rase, Taluka- | 22/04/2016 | Photocopy
Khed, District - Pune
0 Letter by Gram Panchayat Rase, Taluka- | 29/06/2022 | Photocopy
Khed, District - Pune
Chakan Municipal Council’s letter | 09/01/2025 Photocopy
© bearing ~ No.  CHNP/KAVI-
06/2897/2025
Letter bearing outward No. 3894/2024, | 19/01/2024 | Photocopy

Chakan Municipal Council approached
the Forest Department
4
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Chakan Municipal Council submitted
R the proposal bearing No.
CHNP/KAVI/NR/07/4198/2024 .

08/02/2024 ,| Photocopy

. S Letter bearing outward No.
W PSN/KVI/KARYA-6/69/2025

21/01/2025 Photocopy

T | Photograph of material recovery facility

--- , | Photographs

Order bearing outward No.
" U | CHNP/KAVI-06/705/2022 issued by
Chakan Municipal Council

08/06/2022 | Photocopy

Total number of documents = 21

Pune %
Date: 17/04/2025 (Ankush Sahebrao Jadhav)

Authorized representative

e
(Adv. Abhijit M. Hartalkar)
Advocate for respondents No. 4 & 5

of
Respondents No. 4 & 5
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Item No.7 (Pune Bench)

BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

[THROUGH PHYSICAL HEARING (WITH HYBRID OPTION)]

Original Application No.129/2024 (WZ)
[Earlier Letter Petition No.46/2024]
L.A. No.42/2025 (WZ)

Ajay Director Chakan Logistics Park Pvt. Ltd.

Versus

State of Maharashtra & Ors.
....Respondents

Date of hearing: 10.02.2025

CORAM: HON’BLE MR. JUSTICE DINESH KUMAR SINGH, JUDICIAL MEMBER
HON’BLE DR. VIJAY KULKARNI, EXPERT MEMBER

Applicant : Mr. Mahip Singh, Advocate

Respondents : Block Development Officer (BDO), Khed, for R-6 & 7
Ms. Manasi Joshi, Advocate along-with
Ms. Pooja Natu, Advocate for R-8/MPCB

ORDER

1. From the side of applicant, learned counsel Mr. Mahip Singh has
appeared before us, who submits that garbage of burning is still going on

at the site in question.

2. From the side of respondent No.9- MPCB, learned counsel Ms.
Manasi Joshi has appeared and has filed report dated 12.07.2024 stating
therein that the dumping site is located at the boundary of village
Kharabwadi and village Biradwadi, Tal.-Khed, Dist.-Pune, latitude and
longitude of which are given in para no.(iii) of the said report. It is further
mentioned that the site in question is located at village Kharabwadi,
which is an old abandoned stone quarry, wherein the Municipal Solid

Waste generated from Kharabwadi Grampanchayat- respondent No.6,

Pagelof3
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Biradwadi Grampanchayat- respondent No.7 and Chakan Municipal
Council- respondent No.5 is being dumped, which is not an authorized
site by the Board; no processing of any sort is being carried out on
municipal solid wastes and the same is being dumped at the site in
question; at the time of visit, burnt municipal solid wastes were observed
and also smoke was found emanating from the pile of municipal solid
wastes even though it was drizzling. Leachates from the Municipal Solid
Wastes were observed flowing into the environment; and unknown

persons set fire to the municipal wastes.

3. It is further mentioned in this report that pursuant to the above
observations, proposed directions dated 11.07.2024, under section 33A of
the Water (Prevention & Control of Pollution) Act,1974 and 31A of Air
(Prevention & Control of Pollution) Act, 1981, were issued to the Chief
Officer, Chakan Municipal Council and Block Development Officer, Khed,

Tal.-Khed, Dist.-Pune. Replies are yet to be received from their side.

4, None has appeared from the side of respondent No.l- State of
Maharashtra through Chief Secretary, Government of Maharashtra;
respondent No.2- Principal Secretary, Urban Development Department-2,
State of Maharashtra; respondent No.3- Principal Secretary, Rural
Development and Panchayat Raj Department, State of Maharashtra; and

respondent No.4- District Maglstrate Pune which appea.r to be only

S

e -

formal parties.

i

—————— S

5. Later on, from the side of respondent No.6- Kharabwadi
Grampanchayat and respondent No.7- Biradwadi Grampanchayat, Mr.
Vishal Shinde, Block Development Officer has appeared before us
through Video Conferencing, who submits that he would be engaging a

counsel in this case to represent them. We allow him two weeks’ time to

Page20of3
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engage a counsel and file Vakalatnama as well as reply affidavits from

their side in this matter.

6. By our previous order dated 06.12.2024, we had issued notices to
respondent Nos.5 to 7 to file their reply affidavits in this matter. But
today, none has appeared from the side of respondent No.5- Municipal

Council, Chakan.

7. Since none has appeared from the side of respondent No.5 before
us, we expect that MPCB will proceed against them in accordance with
law and also prosecution would be initiated against them within two

weeks.

3. Put up this matter for further consideration on 17.04.2025.

Dinesh Kumar Singh, JM

Dr. Vijay Kulkarni, EM
February 10, 2025

Original Application No.129/2024 (WZ)
[Earlier L.P. No. 46/ 2024]
PKr

Page 3 of 3
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NAME OF WORK: TO BUILD THE PROCESSING PLANT
MUNICIPAL SOLID WASTE OF CHAKAN MUNICIPAL

ALONG WITH PROCUREMENT OF VEHICLES AND
WASTE COLLECTION AND PROCESSING

. ALLIED INFRASTRUCTURE FOR
COUNCIL AT THE PROPOSED SITE

MACHINERIES REQUIRED FOR so‘ub
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I MUNICIPAL CC co NCIL g

CHAKAN ,
: Taluka Khed Dlst Pune- 410501 |
Tel.: 02135- 249564 . Email: ch,akanmc2015.@gmail-.com

No.gwtf“\ 'J-'—r ST R o T . Dater 19/01/2024’
: To, e : : :
The Dy. Conservator of Forests
Junnar Forest Division,
~ Junnar.
‘ | Sub.: Reply to. quenes ralsed by Nodal Ofﬁcer Reg ‘
AL - CRefs Lo Proposal for diversion of Forest Land for Solld Waste Treatment Plant for
' Chakan Municipal Council, Flle No.: FP/MH/OTHERS/451786/2023 dated 08/11/2023
I No. B/ Desk-4 Z/LAND/ FCA- 18/8682/2023 24 dated 17/01/2024
3. .Nodal  Office  letter ~ No.  Desk-17/FCA-S1/PID-
451786/Pune/2939/23-24 dated 15/01/2024 |
Sir, . ‘

In comphance of quenes ralsed by the Nodal Office (FCA), Nagpur; vide his letter
quoted under reference 3 above, a Para wise reply is submitted below:

[Para]  Particularsofquery |  Reply

L TE s ' o,
Q_.'_’, 1 | The KML file of the area 'The KML of the Forest Area: proposed to be
- to be diverted - is | diverted nis prepared in accordance with SOP
impréper e provxded by the MOEF & CC on Parivesh and
| o e g submitted for your kind consideration. ,
s S TheUs‘er-Ag‘encywhyn'dtf ‘The selection of the site |sacrltlcalfactor‘forSohd
take other non- forest' Waste Treatment Plant for the towns like Chakan.
land for the sald-; Technlcally, the Plant requires'to be located at the
purpose. R place away from-the settlements and where the
o pop_ulatiori density is less. The selected land |




(KAN MUNICIPAL COUNCI

T‘a‘l‘uka Khed Dist. Puhe- 410 501
_Tet 02135-249564 “Email: chakanchOlS@gmall com

‘CHAKAN

| Development Authority, with consent of various
_ departments has agreed in principle-tohave this

' should have low alternate land use value. The site
| should have clay content in the sub- soil and also :

has low Ground Water contamination potential.

Considering . technical, social and other |

| parameters, alternative sites have been exarnined |

to find out the best suitable site for Solid Waste'|

: Treatment' Plant. There is no suitable non- fore'.
| land available with the Project Proponent for
| establishing Solid Waste Treatment Plant, except

the site under proposal.

The District Admihistratien, and the Local Area |

prcuect on Forest Land. The proposed site is found
to.be the most acceptable site to various Statutory
Authorities dealing with the project. Hence, the

| Forest Land is unavoidable. -~

Ny

| Prima-facieitis observed The

that the said project is’

| non-site-specific
‘category as per

Government of

24/01/2022;

2 . !
The list of non-forestry activities stipulated in the |

‘Handbook of FCA Guidelines 2019 is mere

indicative but not limited to the subjects
mentioned therein. The establishment of Solid |

: 'iWaste Treatment Plant in'the Forest Land isalsoa | |
India guidelines dated!

non- forest activity and is subjected to provisions

| under the:FCA, 1980. The MOEF & CC has already

| considered similar projects in various states on:




U AR, W, L gor,.
R . 0RIU-R¥RUEY g\ _Cchakanmc2015@gmail.com
ST SF/ETAR /o] ¥I€  [RoR¥ ég i f&. 0 JoR/RoR¥

it . S . m@gaﬁamﬁqma}nﬁw?m%ma T.) Aefler

%

wad i- ) 7. PRt wRaten X, 13/08/3033 5, 3.00 T <A1 Ao g
. R) TTRYISE, SI1HUT HRTIHH ST 3, o€, f&. 3¢/08/30%3. ‘
3) HERISE SGHOT FFI0T e TRt HIRIeT U T35, 3WIHT-R/330¢ 34 -FIS-0083,
AP | T
mém.fa‘{élg;#;ﬁ;ﬁ;mwmﬂoxﬁd??_e, fR. 2¢/20/R0R3.
Y) WETEh Ay B-0%, Wi wreeUR v, Rz g @ 15,
ALALRTE/ 39 8/ R073, & 0¥ /0¢/033, i
&) HI. WeTAE eI, WA fawm, [ g W S AAE .
IR, AV AT U WRoR, & o3R0/R0%8,
) AT HRAICTA ITFRRE, T T, SR G T FIRCY/
R0, 3. 2R/0/R0R¥, — e, Lo

WY Towate SrgeeT s wfaa wR wRoa 48 @, &, 0&/0/R08Y Tsit
AT Bl ST, W WX HU=ar e ST ot 7 focdare @t s Ty

AT, AL MegIHRT W
s 1. Rreafert wra 4 s
Blelt. WERX ASheter fae . o 07 U1

Local Disk E/Chakan Naga rparlkhad’-Top_e':?OlB/GMl’and.ProposaisJGat No. 242-Forest

®



e s o, T ST R S o
i T T SR, AR

e, 1. T Aot o fererrdt e . %R @5~
Tt frere werare, w@. Rreefuert wea 9

| Wwaﬂ%mwammmwwwfﬁm

T, . S et T T T A R (W A, R¢R 1) A 0,84 BT AT

 Local Disk E/Chakan Nagarparishad = Tope-2018/Govi.land Proposals/Gat No. 242-Forest



93
CH’ "*KAN IVIUNICIPAL COUNCIL

CHAKAN
Taluka Khed, Dist. Pune- 410 501 |
Tel.: 02135- 249564 * Email: chakanmc2015@gmail.com

Forest Land. Hence, the proposal is required to be
. r‘processed and. decided as per the FCA, 1980 &
Rules made thereunder '

4 | This office intimated that. The list of projects falling under non- site- specific
' the non-site-specific | category sttpulated in the Handbook of FCA
| category proposal Guidelines 2019 is mere suggestive but notlimited
should not be submitted | to the subjects mentioned therein. Hence, every |.

~ in future to this office. | project is required to be dealt with and processed
| on case-to-case basis on their merits.
Encl.: As above Yours faithfully,
| (Sandip Chidrawar)
6 oy e ; A : Chief Officer,

Chakan Nagar Parishad, Chakan’

Copy to: The APCCF & Nodal Offlcer (FCA) Nagpur..w.r.t. his letter dated
15/01/2024 o
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Website- chakanmahaulb.maharashtra.gov.in  e’mail- chakanmc2015@gmail.com
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